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Problems of East Pakistan Refugeell 
in West Bengal 

7715. Sbri samar Guha: 
Shrl Tridib Kumar Chaudhuri: 
Shri an~h Ghosh: 
ShrI B. p. Chatterjee: 
Shr! H. N. l\lukerjee: 
Dr. Maitreyee Basu: 

Will the Minister of Labour and 
Rehabilitation be pleased to state: 

(a) whether tile West Bengal Gov-
ernment have slltmitted a memoran-
da'll to the Central Government in 
which it has been ststed that the East 
Pak. Refugees have not yet been fully 
settled and that to describe their pro-
blems as 'Residuary Problems' is not 
b;.sed on facts; and 

(b) if so, the reaction of Government 
thereto? 

The Minister of tat~ in the MIni5-
try of Labour and RehabUitation (Shri 
L. N. Mlshra): ('8) and (b). No such 
memo-and urn has been received from 
the West Bengal Government. Items 
fOr the agenda and notes were received 
on various matters connected with the 
Residu'ary Problem for discussion at the 
Rehabilitation Ministers' Confe-
rence in May, 1007. These were dis-
cussed by the Union Rehabilitation 
Minister with the Rehabilitation Minis-
ter West Bengal, on 16-5-67 and manY 
Of 'the problems were also discussed 
with the Governor of West Bengal sub. 
lequently On 12-6-87 an4 10-'7-1'1. 

It has been agreed that the urgent 
need for drinking water supply at ex· 
camp sites should be IIl.et immediately 
by t'epairing and renovating tubewe11l. 
West Bengal Government have alsO 
been authorise'l to glve rehabilitation 
loans to hard cases of displaced fami· 
lies within the p!:"ovlsion of Rs. 30 lakla 
as made under the Residuary Assess-
ment. 

The Committee ot Review, appoint-
ed to examine the progress of rehabili. 
tation work in west Bengal in respect 
of old D.Ps. and the problems of neW' 
D.Ps., is also examining these problems. 
The o ernm~nt are awaiting the re-
commendations cf t~ Committee. 

Crossing over of Burmese in Border 
Areas of Manipur 

'7716. Shrl M. Meghacbandra: Will 
the Minister of ft.:lmc Mairs be pleaa-
ed to state: 

(a) whether Government are aware 
of the press report that some Burmese 
crOssed recently into thE border areal 
of Manipur near Kanghat in the Ukhrul 
Sub-Division of Manipur and removed 
some boundary pillars; and 

(b) if so, the details thereof? 

The Minister of state in the Minis-
try f.)f Home Mairs (Shri Vidya. 
Charan Shukla): (a) and (b). Certain 
press reports regarding intrusion of 
some Burmese into Manipur have come 
to the notice of the Government of 
Manipur. The matter was investigated 
and it was found that no ;ntn:sion by 
Burmese into Manipur has taken place. 
Certain mile-stones in Moreh in Teng-
noupal sub-division of Manipur were 
however removed by the Public Works 
Department Of the Government of 
Manipur forreftxin g of stones indicat-
ing the distance in kilometers. 

Privy Purse of the Nlzam of Hyderabad 

771'7. Shri Yashpal Singh: 
Shrf prakash Vir ha.~: 

Shri Itqhuvlr Singh Shastri: 
S1o1 Y. S. K1Ishwah: 
8hrf Atam DIIS: 
8hrt RaImm ChaDd KaeInNI: 
8IIrt Georre FeI'II8DIleI: 
Dr. 8.,. PrakuJa ParI: 




